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ITEM NO.8603 Court 5 (vVideo Conferencing) SECTION II

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

IA No 10261 of 2021 in Criminal Appeal No(s). 1263/2018

ANIL KUMAR Appellant(s)
VERSUS

THE STATE OF UTTAR PRADESH Respondent(s)

(FOR BAIL)

Date : 23-03-2021 This application was mentioned today.
CORAM

HON'BLE DR. JUSTICE D.Y. CHANDRACHUD

HON'BLE MR. JUSTICE M.R. SHAH

HON'BLE MR. JUSTICE SANJIV KHANNA

For Appellant(s) Mr. Setu Niket, Adv. (mentioned by)
Ms. Priyanjali Singh, AOR

For Respondent(s)
Mr. Sarvesh Singh Baghel, AOR

UPON hearing the counsel the Court made the following
ORDER

1 Upon being mentioned, taken on board.

2 List the application on 7 April 2021
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